
ORISSA HIGH COURT

FILING REPORT AS ON :17/04/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 BLAPL/0002718/2020 SUDAM CHARAN SETHY BISWARANJAN DALAI BALIKUDA /45 /2020

VS VS ()

STATE OF ODISHA //

2 BLAPL/0002719/2020 SILU NAIK N.K.LENKA SARANAKUL /50 /2019

VS VS ()

STATE OF ODISHA //

3 BLAPL/0002720/2020 AJIT BAGH S.K.MOHANTY KHATIGUDA /67 /2013

VS VS ()

STATE OF ODISHA //

4 BLAPL/0002721/2020 A.NAIDU MANORANJAN ACHARYA PHULBANI TOWN /32 /2019

VS VS ()

STATE OF ODISHA //

5 BLAPL/0002722/2020 A.NAIDU MANORANJAN ACHARYA PHULBANI TOWN /134 /2019

VS VS ()

STATE OF ODISHA //

6 BLAPL/0002723/2020 SRIDHAR @ SIRIA MALLIK MANORANJAN KHATUA JENAPUR /240 /2019

VS VS ()

STATE OF ODISHA //

7 BLAPL/0002724/2020 PRIYADARSHI DEBASIS DAS @ SAGAR @ SAGAR BEHERAS.ROUT PATKURA /285 /2019

VS VS ()

STATE OF ODISHA //

8 BLAPL/0002725/2020 AYUB SAHA SUSANTA KUMAR NATH  / /0

VS VS ()

REPUBLIC INDIA //

9 BLAPL/0002726/2020 JAGANNATH DAS SUSANTA KUMAR NATH EOW,BHUBANESWAR /14 /2018

VS VS ()

STATE OF ODISHA //

10 BLAPL/0002727/2020 MADAN SISA R.ACHARYA KAKIRIGUMMA /47 /2019

VS VS ()

STATE OF ODISHA //

11 BLAPL/0002728/2020 ALOK RAUT @ ROUT B.S.RAYAGURU PHIRINGIA /66 /2019

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0002729/2020 LAXMIKANTA PATTANAIK @ LAXMIDHAR PATTANAIKJITENDRA SAMANTARAY JANKIA P.S. /72 /2020

VS VS ()

STATE OF ODISHA //

13 BLAPL/0002730/2020 MD. MOKIL DEEPANJALI SAHU DHANUPALI /48 /2020

VS VS ()

STATE OF ODISHA //

14 BLAPL/0002731/2020 KANHU MISHAL PANCHANAN PANIGRAHI BISSAMCUTTACK /97 /2019

VS VS ()

STATE OF ODISHA //

15 BLAPL/0002732/2020 SANTOSH SISA J.K.KHUNTIA MACHHKUND /1 /2019

VS VS ()

STATE OF ODISHA //

16 BLAPL/0002733/2020 BIKASH MUNDA SUNIL KUMAR PANDA AINTHAPALI /356 /2018

VS VS ()

STATE OF ODISHA //

17 BLAPL/0002734/2020 BAJRANG KUMAR SUNIL KUMAR PANDA DHANUPALI /36 /2020

VS VS ()

STATE OF ODISHA //

18 BLAPL/0002735/2020 JAY SAGAR SUNIL KUMAR PANDA SAMBALPUR TOWN /18 /2020

VS VS ()

STATE OF ODISHA //

19 BLAPL/0002736/2020 BAPINA @ SATYABRATA NAYAK ARUN KUMAR BUDHIA SORO /246 /2018

VS VS ()

STATE OF ODISHA //

20 BLAPL/0002737/2020 BAPINA @ SATYABRATA NAYAK ARUN KUMAR BUDHIA SORO /200 /2018

VS VS ()

STATE OF ODISHA //

21 BLAPL/0002738/2020 KAMAL SHARMA SUNIL KUMAR PANDA BURLA /22 /2020

VS VS ()

STATE OF ODISHA //

22 BLAPL/0002739/2020 BAPINA @ SATYABRATA NAYAK ARUN KUMAR BUDHIA SORO /46 /2018

VS VS ()

STATE OF ODISHA //

23 CMP/0000331/2020 KANANBALA DAS SIDHARTHA RAY  / /
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VS VS ()

KHIROD KUMAR MOHANTY //

24 CONTC/0001291/2020 SARBESWAR SAHOO ADV  / /

VS VS ()

SHYAM SUNDAR NAYAK, CEO, NESCO //

25 CONTC/0001292/2020 BIRANCHI NARAYAN DALAI ADV  / /

VS VS ()

SHYAM SUNDAR NAYAK, CEO, NESCO //

26 CONTC/0001293/2020 DEBASABITA NAYAK ADV  / /

VS VS ()

SHYAM SUNDAR NAYAK, CEO, NESCO //

27 CONTC/0001294/2020 DEBI PRASAD PATNAIK ADV  / /

VS VS ()

SANTOSH UPADHYAYA //

28 CONTC/0001295/2020 TIKESWAR SAHU M/S.DILLIP KUMAR PRADHAN  / /

VS VS ()

SUDHANSU MOHAN SAMAL //

29 CRLA/0000253/2020 KAMALAKANTA NAYAK HEMANTA KUMAR MUND  / /0

VS VS ()

STATE OF ODISHA(VIG.) //

30 CRLA/0000254/2020 KARTIK CHANDRA DASH H.N.MOHAPATRA KAKATAPUR /37 /2020

VS VS ()

STATE OF ODISHA //

31 CRLMC/0000954/2020 SAGYAN SAGARIKA MOHANTY M/S.ROHIT RANJAN RAY  / /0

VS VS ()

STATE OF ODISHA //

32 CRLMC/0000955/2020 CHITA PUNJI @ JAGABANDHU PUNJI M/S. MOHENDRA KU. MOHAPATRA JAIPATNA /286 /2019

VS VS ()

STATE OF ODISHA //

33 CRLMP/0000472/2020 JAYANTA KUMAR KHANDAYATRAY M/S SASWATI MOHAPATRA  / /0

VS VS ()

STATE OF ODISHA //

34 CRLMP/0000473/2020 SAROJ KUMAR BARIK M/S J.K.KHANDAYATRAY  / /0

VS VS ()
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STATE OF ODISHA //

35 CRLMP/0000474/2020 SWARNALATA ROUT KHIROD K.ROUT  / /0

VS VS ()

STATE OF ODISHA //

36 CRLMP/0000475/2020 SANGEETA SAH M/S DINESH RAY  / /0

VS VS ()

STATE OF ODISHA //

37 CRLREV/0000239/2020 HEMANTA KUMAR PRADHAN JYOTIRMAYA SAHOO K.NUAGAON /251 /2019

VS VS ()

STATE OF ODISHA //

38 CRLREV/0000240/2020 LAXMINARAYAN DAS DEEPALI MAHAPATRA ASKA /109 /2008

VS VS ()

STATE OF ODISHA //

39 CRLREV/0000241/2020 RAJA @ RAJENDRA MAHARANA DEEPALI MAHAPATRA DHARAKOT PS /116 /2018

VS VS ()

STATE OF ODISHA //

40 FAO/0000462/2020 MANAGER LEGAL,M/S CHOLAMANDALAM MS GENERAL INSURANCE CO. LTD.M/S.G.P.DUTTA  / /

VS VS ()

AJAYA KUMAR ROUT //

41 FAO/0000463/2020 THE ASSISTANT MANAGER LEGAL,M/S CHOLAMANDALAM MS GENERAL INSURANCE CO. LTD.M/S.G.P.DUTTA  / /

VS VS ()

ANITA BEHERA //

42 FAO/0000464/2020 MANAGER LEGAL,M/S CHOLAMANDALAM MS GENERAL INSURANCE CO. LTD.M/S.G.P.DUTTA  / /

VS VS ()

GAGAN SITHA //

43 FAO/0000465/2020 THE ASSISTANT MANAGER LEGAL,M/S CHOLAMANDALAM MS GENERAL INSURANCE CO. LTD.M/S.G.P.DUTTA  / /

VS VS ()

MANAS KUMAR MALLICK //

44 FAO/0000466/2020 THE RIGIONAL MANAGER ,M/S CHOLAMANDALAM MS GENERAL INSURANCE CO. LTD.M/S.G.P.DUTTA  / /

VS VS ()

DALI MALLICK //

45 MACA/0000264/2020 THE DIVISIONAL MANAGER,THE NEW INDIA ASSURANCE COMPANY LTD.M/S.G.P.DUTTA  / /

VS VS ()

PRAVAKAR PANDA //
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46 MACA/0000265/2020 THE CHIEF REGIONAL MANAGER,THE NEW INDIA ASSURANCE COMPANY LTD.M/S.G.P.DUTTA  / /

VS VS ()

MITULATA SAHOO //

47 MACA/0000266/2020 THE DIVISIONAL MANAGER,D.O.-I,THE NEW INDIA ASSURANCE COMPANY LTD.,T.P.CELLM/S.G.P.DUTTA  / /

VS VS ()

DIPTIRANI MOHANTY //

48 MACA/0000267/2020 THE CHIEF REGIONAL MANAGER,THE NEW INDIA ASSURANCE COMPANY LTD.M/S.G.P.DUTTA  / /

VS VS ()

ALIMA BEGUM //

49 MACA/0000268/2020 KANHU CHARAN BISWAL M/S. DHANANJAYA MUND  / /

VS VS ()

NAYANA SAHU //

50 RPFAM/0000093/2020 KRUSHNA CHANDRA NAIK KISHORE KUMAR MOHANTA  / /

VS VS ()

BINATA NAIK //

51 WP(C)/0011183/2020 AJAYA KUMAR PRADHAN RUDRA NARAYAN PARIJA  / /

VS VS ()

STATE OF ODISHA //

52 WP(C)/0011184/2020 KISHORE KOOVERJI CHOWDA D.P.MOHANTY  / /

VS VS ()

THE LAW OFFICER, CDA //

53 WP(C)/0011185/2020 GEETANJALI PATRA M.S/ B.N. MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

54 WP(C)/0011186/2020 GEETANJALI PATRA B.N.MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //

55 WP(C)/0011187/2020 LAXMIDHAR SWAIN BIKRAM KESHARI RAJ  / /

VS VS ()

STATE OF ODISHA //

56 WP(C)/0011188/2020 RUKMANI DEI SINGH AUROVINDA MOHANTY  / /

VS VS ()

RABINDRA KUMAR BEHERA //

57 WP(C)/0011189/2020 SANTANU KUMAR MALLA M/S C.R.DAS  / /
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VS VS ()

STATE OF ODISHA //

58 WP(C)/0011190/2020 KABIR CHANDRA SAHOO DEBASIS NAYAK  / /

VS VS ()

STATE OF ODISHA //

59 WP(C)/0011191/2020 KULHA PRADHAN CHITTARANJAN PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

60 WP(C)/0011192/2020 FARUK KHAN M/S CHITTARANJAN PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

61 WP(C)/0011193/2020 RAMESH CHANDRA SAHOO PARTHA SARATHI NAYAK  / /

VS VS ()

STATE OF ODISHA //

62 WP(C)/0011194/2020 DR.BISWABASU DASH KHIROD K.ROUT  / /

VS VS ()

STATE OF ODISHA //

63 WP(C)/0011195/2020 SUSHIL MUKHERJEE M/S SUNIL KUMAR PANDA  / /

VS VS ()

CHIEF MANAGER-CUM-A.O, UCO BANK //

64 WP(C)/0011196/2020 SEBAK KARALI M/S SUNIL KUMAR PANDA  / /

VS VS ()

CHAIRMAN-CUM-M.D, M.C.L. //

65 WP(C)/0011197/2020 BRAHMANANDA TRIPATHY ALOK KUMAR PANDA  / /

VS VS ()

STATE OF ODISHA //

66 WP(C)/0011198/2020 S.SANYASI RAO PRASANTA KUMAR NANDA  / /

VS VS ()

STATE OF ODISHA //

67 WP(C)/0011199/2020 SRI JAGANNATH TRUCK OWNER ASSOCIATIONPRASANTA KUMAR NANDA  / /

VS VS ()

COLLECTOR, KORAPUT //

68 ABLAPL/0004397/2020 DIPTI RANJAN RAY DEBASISH SAMAL BINJHARPUR /325 /2019

VS VS ()
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STATE OF ODISHA //

69 ABLAPL/0004398/2020 JANMEJAY MOHAPATRA LAXMI NARAYAN PATEL PARJANG /72 /2020

VS VS ()

STATE OF ODISHA //

70 ABLAPL/0004399/2020 MAHESWAR NAYAK LAXMI NARAYAN PATEL KAMAKHYANAGAR /100 /2020

VS VS ()

STATE OF ODISHA //

71 ABLAPL/0004400/2020 GAYADHAR DAS SATYAJIT MOHAPATRA-2 AGARAPADA /16 /2020

VS VS ()

STATE OF ODISHA //

72 ABLAPL/0004401/2020 RAJKISHORE SAHU @ RAJU SURESH KUMAR JENA BANTALA /25 /2020

VS VS ()

STATE OF ODISHA //

73 ABLAPL/0004402/2020 JALA @ JALANDER CHHATRIA BIKRAM CHANDRA GHADEI SINAPALI /35 /2020

VS VS ()

STATE OF ODISHA //

74 ABLAPL/0004403/2020 PRATAP JENA DEBENDRA NARAYAN PATTNAIK PATKURA /71 /2020

VS VS ()

STATE OF ODISHA //

75 ABLAPL/0004404/2020 SRIKANTA GOHTA DURLLABHA RANJAN MISHRA THAKURGARH /27 /2020

VS VS ()

STATE OF ODISHA //

76 ABLAPL/0004405/2020 DINANATH PANDIT ANIRUDHA DAS BIRMITRAPUR /24 /2020

VS VS ()

STATE OF ODISHA //

77 ABLAPL/0004406/2020 BIRASEN HARO @ VINAY HORO ANIRUDHA DAS BIRMITRAPUR /24 /2020

VS VS ()

STATE OF ODISHA //

78 ABLAPL/0004407/2020 LAXMIDHARA NATH B.N.MAHAPATRA JAKHAPURA /31 /2020

VS VS ()

STATE OF ODISHA //

79 ABLAPL/0004408/2020 ADITYA NARAYAN TRIPATHY JYOTIRMAYA SAHOO BALLIGUDA /185 /2019

VS VS ()

STATE OF ODISHA //
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80 ABLAPL/0004409/2020 SURYANARAYN TRIPATHY JYOTIRMAYA SAHOO BALLIGUDA /185 /2019

VS VS ()

STATE OF ODISHA //

81 ABLAPL/0004410/2020 JITENDRA SAHU JYOTIRMAYA SAHOO BALIAPAL /75 /2020

VS VS ()

STATE OF ODISHA //

82 ABLAPL/0004411/2020 CHAKRADHAR SAHU JYOTIRMAYA SAHOO BALIAPAL /75 /2020

VS VS ()

STATE OF ODISHA //

83 ABLAPL/0004412/2020 DHARANIDHAR MAHAKUD J.N.PANDA BHAWANIPATNA TOWN /107 /2020

VS VS ()

STATE OF ODISHA //

84 ABLAPL/0004413/2020 RAJAKISHORE PRADHAN B.K.NAYAK-3 ODAGAON /57 /2020

VS VS ()

STATE OF ODISHA //

85 ABLAPL/0004414/2020 SISIR GOCHHAYAT BIKASH KUMAR ROUTRAY ERASAMA /147 /2018

VS VS ()

STATE OF ODISHA //

86 ABLAPL/0004415/2020 ARPITA MALIK ABHIJIT DAS MARSHAGHAI /58 /2020

VS VS ()

STATE OF ODISHA //

87 ABLAPL/0004416/2020 MITRABHANU PANDA AUROVINDA MOHANTY INDUSTRIAL /36 /2020

VS VS ()

STATE OF ODISHA //

88 ABLAPL/0004417/2020 PRAKASH KUMAR SAHOO AUROVINDA MOHANTY DASPALLA /44 /2018

VS VS ()

STATE OF ODISHA //

89 ABLAPL/0004418/2020 ALAKA BARAL @ ALAKA PARIDA PANCHANAN PANIGRAHI DHENKANAL SADAR /99 /2020

VS VS ()

STATE OF ODISHA //

90 ABLAPL/0004419/2020 SUBAS @ PRADIPTTA KUMAR JAGDEV MANAS CHAND BAGHAMARI /29 /2020

VS VS ()

STATE OF ODISHA //

91 ABLAPL/0004420/2020 ALKA @ MAMI MOHANTY CHITTA RANJAN PATTNAIK BERHAMPUR TOWN /131 /2019
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VS VS ()

STATE OF ODISHA //

92 ABLAPL/0004421/2020 SANJIT BAGH TUKUNA KUMAR MISHRA NABARANGAPUR TOWN /95 /2020

VS VS ()

STATE OF ODISHA //

93 ABLAPL/0004422/2020 DHOBEI BEHERA PANCHANAN PANIGRAHI HANDAPA /41 /2020

VS VS ()

STATE OF ODISHA //

94 ABLAPL/0004423/2020 ASHISH KHILAR @ BHUTIA PANCHANAN PANIGRAHI BARKOTE /321 /2017

VS VS ()

STATE OF ODISHA //

95 ABLAPL/0004424/2020 ADITYA KUMAR PATNAIK CHITTA RANJAN PATTNAIK BERHAMPUR TOWN /131 /2019

VS VS ()

STATE OF ODISHA //

96 ABLAPL/0004425/2020 PUJARINI BEHERA PANCHANAN PANIGRAHI BHUBAN /76 /2017

VS VS ()

STATE OF ODISHA //

97 ABLAPL/0004426/2020 NAKULA DAS PANCHANAN PANIGRAHI  / /0

VS VS ()

STATE OF ODISHA //

98 ABLAPL/0004427/2020 KSHITISH CHANDRA SINGH PARTHA SARATHI DAS KEONJHAR SADAR /93 /2020

VS VS ()

STATE OF ODISHA //

99 ABLAPL/0004428/2020 DHOBEI BEHERA PANCHANAN PANIGRAHI HANDAPA /39 /2020

VS VS ()

STATE OF ODISHA //

100 ABLAPL/0004429/2020 ABINASH PRADHAN SANJAY KUMAR DAS-2 KHAIRA /67 /2020

VS VS ()

STATE OF ODISHA //

101 ABLAPL/0004430/2020 AJIT KUMAR CHOUDHURY H.N.MOHAPATRA KONARK /45 /2020

VS VS ()

STATE OF ODISHA //

102 ABLAPL/0004431/2020 AJAY KUMAR BARIK BIKASH KUMAR ROUTRAY PATKURA /50 /2020

VS VS ()
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STATE OF ODISHA //

103 ABLAPL/0004432/2020 SATYARANJAN DAS SUNIL KUMAR PANDA BINJHARPUR /101 /2020

VS VS ()

STATE OF ODISHA //

104 ABLAPL/0004433/2020 BHUPATI BHUSAN DANGA @ BULU ARUN KUMAR BUDHIA MANAMUNDA /38 /2020

VS VS ()

STATE OF ODISHA //

105 ABLAPL/0004434/2020 RANJAN BAGHA ARUN KUMAR BUDHIA MANAMUNDA /36 /2015

VS VS ()

STATE OF ODISHA //
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1 93/2020 SANGEETA SAH-MP M/S DINESH RAY

CRLMP/475/2020

2 144/2020 KRUSHNA CHANDRA NAIK-MP KISHORE KUMAR MOHANTA

RPFAM/93/2020

3 282/2020 SUMANTA KHATUA-MP ANIRUDHA DAS

BLAPL/1845/2020

4 283/2020 SUBAL SAMANTARAY @ SUBAL KUMAR SAMANTARAY-MPJUGALA KISHORE PANDA

BLAPL/6456/2019

5 284/2020 JUDHISTIR  BEHERA-MP S.S.RAY

BLAPL/2442/2020

6 285/2020 PRAKASH KUKREJA-MP B.S.DASPARIDA

BLAPL/1793/2020

7 286/2020 FARUKH KHAN-MP SARAT KUMAR JENA

BLAPL/912/2020

8 287/2020 DEVABRAT HARICHANDAN-MP SIDHESWAR MOHANTY

BLAPL/2528/2020

9 298/2020 LAXMINARAYAN DAS-MP DEEPALI MAHAPATRA

CRLREV/240/2020

10 299/2020 RAJA @ RAJENDRA MAHARANA-MP DEEPALI MAHAPATRA

CRLREV/241/2020

11 341/2020 KANANBALA DAS-MP SIDHARTHA RAY

CMP/331/2020

12 415/2020 KARUNAKAR LENKA-MP DILLIP RAY

ABLAPL/4311/2020

13 444/2020 THE DIVISIONAL MANAGER,THE NEW INDIA ASSURANCE COMPANY LTD.-MPM/S.G.P.DUTTA

MACA/264/2020

14 445/2020 THE CHIEF REGIONAL MANAGER,THE NEW INDIA ASSURANCE COMPANY LTD.-MPM/S.G.P.DUTTA

MACA/265/2020

15 446/2020 THE DIVISIONAL MANAGER,D.O.-I,THE NEW INDIA ASSURANCE COMPANY LTD.,T.P.CELL-MPM/S.G.P.DUTTA

MACA/266/2020

16 447/2020 THE CHIEF REGIONAL MANAGER,THE NEW INDIA ASSURANCE COMPANY LTD.-MPM/S.G.P.DUTTA

MACA/267/2020

17 551/2020 SAGYAN SAGARIKA MOHANTY-MP M/S.ROHIT RANJAN RAY

CRLMC/954/2020

18 552/2020 CHITA PUNJI @ JAGABANDHU PUNJI-MP M/S. MOHENDRA KU. MOHAPATRA

CRLMC/955/2020

19 561/2020 PRASANTA NAIK-MP M/S.RAMANI K.PATTANAIK

CRLA/662/2012

20 562/2020 BHIMA@PRANABALLABHA SAMANTARA-MP M/S.ANIRUDHA DAS

CRLA/416/2017

21 563/2020 KAMALAKANTA NAYAK-MP HEMANTA KUMAR MUND

CRLA/253/2020

22 564/2020 KAMALAKANTA NAYAK-MP HEMANTA KUMAR MUND

CRLA/253/2020

23 565/2020 KARTIK CHANDRA DASH-MP H.N.MOHAPATRA

CRLA/254/2020

24 5065/2020 M/S.BALASORE ALLOYS LTD-MP

WP(C)/11113/2020

25 5066/2020 AJAYA KUMAR PRADHAN-MP RUDRA NARAYAN PARIJA

WP(C)/11183/2020

26 5067/2020 VEDANTA LIMITED-MP SARADA PRASANNA SARANGI
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WP(C)/9926/2020

27 5068/2020 KISHORE KOOVERJI CHOWDA-MP D.P.MOHANTY

WP(C)/11184/2020

28 5069/2020 KISHORE KOOVERJI CHOWDA-MP D.P.MOHANTY

WP(C)/11184/2020

29 5070/2020 GEETANJALI PATRA-MP B.N.MOHAPATRA

WP(C)/11186/2020

30 5071/2020 GEETANJALI PATRA-MP M.S/ B.N. MOHAPATRA

WP(C)/11185/2020

31 5072/2020 LAXMIDHAR SWAIN-MP BIKRAM KESHARI RAJ

WP(C)/11187/2020

32 5073/2020 SANTANU KUMAR MALLA-MP M/S C.R.DAS

WP(C)/11189/2020

33 5074/2020 SUSHIL MUKHERJEE-MP M/S SUNIL KUMAR PANDA

WP(C)/11195/2020

34 5076/2020 DILLIP KUMAR RAY-MP

WP(C)/11129/2020

35 413/2020 MALAYA RANJAN BEHERA-MP

ABLAPL/19374/2019

36 414/2020 DEBAKI BEHERA-MP

ABLAPL/5170/2019

37 5075/2020 DILLIP KUMAR RAY-MP

WP(C)/11114/2020

Page 2/2




